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O. A. No. 606/97
/>ja

[\teu Oalhi this the 18th day of riarch 1997

Hon'ble Shri S.R.Adigej i%mber(A)

Hon'bla Or, A, Vedavalli, riamberCo)

1, Gagdish Singh Rauatj
S/o Shri L.R,Singh

2, Oewandra I4jmar
S/q Shri Dhani Ram

3, Rajesh Sharma
3/o Shri R.S.Sharraa

4, Rawendra Wjmar
S/o Shri R^ Shroop

5, Yogsndra Singh Sirohi
S/o Shri 11.5,Sirohi

6, Denash Kumar,
S/o Shri Ram Pal Singh

?, Sunil Kumar Singh
S/o Sh. Chandraka

a. Surssh Oiandra Sharma
S/o Sh, Banuari Lai

9, Raghuweer Singh
S/o Sh, Narandra Singh

10, ^^andra Mohan Qianchal
S/o Sh, 0, P.Singh

11,^ Anshu Mali Maliya
S/o Sh, W.C.SaKena

12, Siubnashyar Gosuarai
S/o Sh, Moti Lai

13, Baldau, Singh
S/o Sh, C, B,3ingh

14, Sushil Verma
S/o Sh, S, C, Verraa

15, Smt, Gaeta Sharma
S/o Sh. Chabilai

16, Ajaya Kumar Ilisra
S/o Sh, Araar Nath Misra

17, Azaz Husain
S/o Sh, Muzaffar Husain

18, 0,8, Singh
s/o Sh, Suresh Singh

19, Rajnssh Misra
S/o Sh. R, K,Misra
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!  20. Shah 08w Singh

S/o Sh, Ramlayak Singh

21, Kamlssh MLisaar
S/o Sh. Laxrnan Ft as ad

22, Sandesp Singh
S/o Sh, Hari Singh

23, Ratan Singh
S/d Sh. Amarnath Singh

24, Shitf Di l^shra
S/o Sh. Ramnafch Jlishra

25, Vindashuari Rcasad
'  S/o Sh, Hear a Lai

26, Dinesh Oixit
S/o Sh. 8,S,Oixit

27, Oagjeet Singh
S/o Sh, Tesrafch Singh

28, Rakesh tiimar
S/o Sh, B.L.Shankar

29, Smt, Manorma
U/o Sh, B. K,Shukla

30, Smt, Madhu Mukreja
U/o Sh, R, L, Mjkrej a

r

31, Mohd. Sat tar
S/o Sh, Mohd. lAli.

32, Ftamod Kumar Singh:
S/o Sh, Rarashroop Singh

33, Shekar Rai Chaudhary
S/o Sh, B, K, Rai

34, flahendra Kumar
S/o Sh. R, N, Prasad,

35, Dinesh Tripathi
S/o Sh, R.N, Rcasad

36, Anil Kumar PJishra
S/o Sh, H.N.^lishra

37, Ash ok Kumar
S/o Sh, Qjkul Oas,
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38. Anil UPandsy
3/0 5h. Ram Yash Pandey

3 9, Prem Mar ay an3/0 Sh. D.S.Sharma Applicants

(d/ Advocates Shri Yogesh Sharma)

ysrsus

1, union of India through
Tna Gsnaral Manager,
Northern Railway,
Baroda House,
Nau Delhi,

2, The Divisional Railway Manager,
Northern Railway,
Allahabad Division,
Allahabad ,,,, .Respondents

(By lAdvocate s None)

[RQER (Oral )

By Hon'ble Shri S.R. Adige,

Shri Yogesh Sharma counsel f or the applicant

prays for and is allowed to withdraw the Q, A, with

liberty granted to file it afresh in accordance

with iaUy .

(Dr, A, Uedavalli ) (S,R. AdlgS/)
rtember(D) Member (A)

CO,


